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Reports and Accounts (1997-98, 1996-97) of Marine Prodcuts Export
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L Notifications of the Ministry of Surface Transport

IL Reports and Accounts (1998-99, 1997-98) of the Madra
ock Labour Board and various Port Trusts and
National Ship Design and Research Centre,

Visakhapatnam and related papers

THE MINISTER OF STATE IN THE MINISTRY OF SURFACE
TRANSPORT (DR. DEBENDRA PRADHANY): Sir, I lay on the Table —

1. A copy (in English and Hindi) of the Ministry of Surface
Transport {Labour Division) S.0. 611(E) dated 29.7.1999 revoking the
Caicutta Chipping and Painting Workers (Regulation of Employment)
Scheme, 1970, under Section 8A of the Dock Workers (Regulation of
Employment) Act, 1948. [Placed in Library. See No. L.T. 1285/99)

II. A copy each (in English and Hindi) of the following notifications
of the Ministry of Surface Transport (Ports Wing), under sub-section (4) of
Section 124 of the Major Port Trust Act, 1963, aiongwith delay statement
thereon:—

G.8.R. 680(E) dated 28.11.1997 publishing the Mumbai
Port (Licensing and Control of Pilots) Amendment
Regulations, 1997.

G.SR. 85(E) dated 10.2.1999 publishing the New
Mangaiore Port Employees (Recruitment, Seniority &
Promotion) Amendment Regulation, 1999.

G.S.R. 121(E) dated 18.2.1999 publishing the Mumbai Port
Trust Emplovees (Aliotment & Occupancy of Residences)
Amendment Regulations, 1999. [Placed in Library. See
No. L.T. 1254/99]
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